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Shri Jawahar\a\ Nehru: It is h<!ped 
t.hat they will be as simple as possible, 
but certain technical terms are not 
very simple anyhow. 

WRITTEN 'ANSWERS TO QUEST10NS 

DEVELOPMENT OF FISHERIES 

*1860. Dr. Ram Suhbag Singh: (a) 
Will the Minister of Finance be pleased 
to state whether the U.s. Gov(!rnment 
has allocated some. grants for the de~ 
I'elopment of fisheries III this country, 

(b) If so, what is the t~tal amoun; 
,,1 money allocated for thIs purpose. 

The Minister of Finance (Shri C. D. 
Deshmukh): (a) Yes, Sir .• 
. (b)' An amount of $ 2,46~,OOO has 

been allocated by the U.:S. Govern-
ment and about Rs. 69 lakhs 'by the 
Governments in India for this purpose. 
A copy of the Operational Agreement 
No. 5 in regard to this pro.!ect w~s 
laid on the Table of The House III 
reply to Starred Question No. 713 on 
the 11th June, 1952. 
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. The Minlster of Finance (Shr! G. D. 
Deshmukh): Forty-one scheduled 
banks were inspected by the R~serl'e 
Bank of India under various sections 
of the Banking Companies Act, 1949 
during the financial year 1951-52. 
Minor 4efects were brought 'to the 
notice of the banks who were asked to 
rectify them. In the case of other 
irregularities, explanations of the 
banks were called for to enable· the 
Reserve Bank to consider the adlOn 

. to be taken. No penal action has so 
far been taken in the case of any of 
these banks. 
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The Minister of Finance (Shri C. D. 

lIeshmukh): (a) No such circular was 
issued by the Reserve Bank of India 
in March 1952. 

(b) Does not arise. 

MECHANISATION Of' PROVIDENT FUND 
ACCOUNTS 

*1866, Sbri N, S. Nair: Will the 
Minister of Finance be pleased to 
state: 

(a) whether the chaotic state of .the 
Provident Fund Accounts disclOSed 
at pnge 3~ of the Second Report of 
tne Public Accounts Committee or 
the Accounts of 1948-49 has since heel 
S<~l right; 

(b) Whether all or any portion of it 
wa~ due to nlecr~anisat:on of accounts; . 
and 

(c) if so, what steps have been 
taken to prevent such . mistakes in 
future? 

The MInister of Finance (Sbri C. D. 
Deshmukh: (a) As a result of various 
special measures taken by. the Comp-
troller and Auditor General. the 
position has now greatly improved. 

(b) The deterioration was due to a 
variety of causes, including failures in 
the offices drawing salary bills, and the 
confusion caused by the partition of 
India. The use of machines for ac-
counting was also a contributory cause 
iIl. ~ome places. 

(c) The troubles arlslllg from the 
machines were that these often went 
out of order, and the dearth of spare 
parts combined with the lack of quick 
attention b:v mechanical experts caused 
frequent halts in work leading to 
arrears. The number of trained 
operators needed for the job was also 
not in adequate supply. The staff of 
mechanists has since been strengthen-
ed; additional machines have been 
Durchased: better arrangements have 
been made". to effect repairs, When 
necessary; and steps have been taken 
to train the staff to operate tbe 
machines. Improved methods of work 
have also been introduced. 




